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NAT|ONAL HUMAN RTGHTS COMMISSION
Manav Adhikar Bhawan, .C, Block, GpO Comp.iex.

lNA, New Delhi- 110023
Dated:- lQ November, 2017

Applications are invited from candidates futfilling the eligibility conditions as
mentioned below for appointnent to the post of Preienting-Omi"t in the pay
Matrix 14 of Rs.14420O-fl&2AO (pre-revised pay band of Rs.gZt00€2000 + Gp
10'0001 in the National Human Rights Comrnission Uy deputation failing which 6yre+m ploym enUcontract-

Criteria
Bv deputation

n of 4 Judicial Officer wtro have held the post of
District & sessions Judge/speciar Judge for a period of

Bv re+m olgvmenUcontract

By re-employment or on contract of a retired Judicial Officer who had
held the post of District/Addl. District & Sessions Judge/Spe"i"f Judge
for a period of 3 years at a time-

No such appointment will be made & continued beyond 65 years in
case of re-employment and 70 years of age in case of conkact.

Essentiaf eualificatioq:

Degree in Larr

Desirable:-

(r) Post Graluate Degree in Law frorn a recognized untversity or
equr,vafent

(i') A UGC re
(iii) Research :?olir"" 

rishts

(a) Constihrtional Law and tts Theory
(b) Human Rights jurisprudence

2' The Commission is an Autonornous Body and is an eligible ffice forallotment of Govt- accornmodation for the entitfed categories from General pool asper the extent rules. only seruing offtcers coming on deputation will be eligible.

3' The applications of the eligible candidates on deputation basis who can bee furnished in the pregcr.rbed Apprication Form dury
uthority along with attested photocopies of rast 5 F;ilinary cfgalance. Applications not forwarded nrough

prescribed proforma shall be summarily rejected-
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4- Applicants for short tenn contract / re-employrnent may send their
applications as perthe prescriSs6 rq5pJicalion Form directlyto the undersignJ. 

- -"

5. The 4ee$cation Form can be down{oaded from Comrnission,s urebsite
unarul.nhrc.nic.in

6- The marirnurn age limit ent on deputation on Foreign Service
basis shall be 56 years and for traa dasii $all be 62 years as on the
last date of reoe&i af appt'cation.

7- The lastdate for receipt ofapplica{ion will be E3 December. 2017 { e*-*^^od.-cl.
-h a+-r a_ro 11)


